ration o s iti
 Wa 5 |

Y‘earsulanslﬁ3----'0|'t!=’u

W 1,._.._.§§.¢.1..W.m,.ﬁ.b 379-\/' ey SON/GBUgGhRer/Wife Of &aj,.}élls.ﬁmzﬁ:..fﬁf)}&af :

ﬂ_(\/réf}o 3GOD s irerrecrmreracsinss YEBIS, belong_i‘riQ to G’OY":KTLI‘(\.&?\‘/_

service and presently working as Q’AM L_e,(?{ ,§M V“-’-P\QSE—.'YI‘bQ—a.,

giva herein below the detzils of the assets (immovable, movable, b‘alftkf balance, n!:c)bf

h myself, my spouse and dependants*:

;32 /A Detalls of movable assets
\ \/ {Assets In joint name Indicating the extent of joint ownership will also have to be
given)
sr Description. Seif Spouse Dependant-1 | Dependant-2; -Depu_:iiit@-é:—
Q ' IO No. : Name(s) Hama Namis Ete. Nsme
4‘%, @) | R K- Pread|Prite Devd SunifaDevs |Kyual Kished
06| (i) | Deposits in
Banks, Financlal ; ' CermVice
Institutions And |33 {72 | 2% oo Marmied |Maroried
Non-Banking' / / Jolden
Financial
Companies
| (i) | Bonds, = i
Debentures and = R
Shares in L “wr L
companies

(lv) | Other financial
institutions,
NSS, Postal
Savings, LIC
Policies, etc

{v) | Motor Vehicles
(details of S‘Pﬁ&mﬂg e’

make, etc.) 36,070 /-

(vi) | Jewellery (glve
details of d2p .

weight and G s ?M ?W

vatue)

{vi) | Other assets, ]
such as values - ! — | - = S
of claims / ’

interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person cubstantially dependent on the income of the

employee,
T T

06-—09\—&cﬁ G



B. a fI o

73

t

[Note: Properties in jolnt ownership indicating the extent of joint ownership il

also have to be Indicated)

B2 ~ Dascription
_Na. FRlst s s 0

Self

Spouss Dep'cnﬁant-' 1

Depeirdan%—:
Rame

Dependant-3
Ete, Name

0}

-Current market value

Nv-1y]
Plotvd

s 9)% .

Name

(ll) | Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

, measurement)

~-Current market value

(ii) | Bulldings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

{(iv) | Houses / Apartments,
i etc.
& Location(s)
| - Survey [door
| ' number(s)
i . - Extent (Total
| ! measurement)
i - Current market
| value

(v) | Others (such as

interest in property)

(2)

institutions and government dues:-
[Note : Please glve separate details for each item)

1 give herein below the details of my liabilitles / overdues to public financial

| Sr | Description Name & address of Bonk / | Amount outstanding as
e Financlal Institutions(s) / gt .
Department ()
(2) (I} Loans from Banks = e

institutions

(ii) Loans from financial

accommodation

[ (i) Government Dues:
i (a) dues to departments
: dealing with government

-—

-—

water

(b) dues to departments
dealing with supply of

| electricity

i

(c) dues to departments
dealing with supply of

el

06-02-2046




170) dues to depariments |
dealing with telephones

mmsport {induding
pircrait 2 ﬁ&ﬂ

ersi

{e)} dues to departments
dealing. with governmert

fited. Give alsh Perfianent
Account Number (PAN)]

PAN NoBAKPD 5237 Li

(i) Wealth Tax [Also

¢ Tax return filed.]

indicate the assessment
year upto which Wealth

| (i} Saies Tax [Onty In
case of proprietary
business] :

(iv) Property Tex

Bersonal Detall

CPF/PRAN No. <~ PTs/bLﬁ 1158

fer - (M/F)

of Birth g o : _
1l6lolb |1 19 (6 (DDMMAY)
s/Group - 'S (AB/C)
"& ." . . 7 4 e .
(Difan Legisiolive Assembls. . ]
(Full Nome ¢.0.(b.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)

€ Diszrict - fG U’L’ W

I hereby declare that the nbov(é details are true to the best of my

Signature .. ﬁ;ﬂ % h

Name of Employee: SunaLna,.. ébew
Designation-af)‘ /CE ATTEN,_DE PAT-

wiedge and bellef,

R (Lo
e()éij?-/w 26 Department: @"[‘ML—%@‘S
te: Please sign each page of the declaration.

must be in A4 size white paper with computer
in prescribed format.

---------------

Asset dectaration form
typed (single side)



